ANNEXURE - 1
Shree Sai Rolling Mills India Limited

List of Stakeholders under Regulation 31 of IBBI (Liguidation Process) Regulations, 2016.

Category: List of Secured Financial Creditors
Date of Commencement of Liquidation: 25-01-2024; List of Stakeholders is Pursuant to claims received and updated as on 04-06-2024

(Amount in )

Details of claim received Details of claim admitted Amount Amount

Name of Whether of of any  Amount of claim not (ST G
o ) . .
S:No creditor Date. of Amount Claimed Nat“'fe of Amount of claim admitted Amoun_t cqvered LY REMCHNECoVeree related A).Of Voting  sntinue  mutual admitted °'a'!“. unfjer Remarks, if any
receipt Claim security interest by Guarantee in SCC verification
partv? not  dues, that
Puniab Secured
1 ! 01-03-2024 93,45,91,605| Financial 93,20,80,166 93,20,80,166 No 80.32% - 25,11,439

National Bank Creditor

Total 93,45,91,605 93,20,80,166 93,20,80,166 - No| 80.32% - - 25,11,439 -




